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by passengers at the time of registration, around 56,874 students have returned to India
under the Vande Bharat Mission. Under the Vande Bharat Mission passengers or the
sponsoring companies are required to buy the ticket. Moreover, Indian Mission abroad

have assisted 62,000 Indian nationals in distress from the Indian Community Welfare
Fund (ICWF).

{c) According to information provided by the Ministry of Health and Family
Welfare, the totai number of passengers found COVID-19 positive on arrival in India

was 3248,
Vande Bharat flights for Indian nationals

565, PROF. MANOJ KUMAR JHA: Will the Minister of EXTERNAL AFFATRS be

pleased to state:

{a) the details of authorities which are responsible to take decisions on Vande
Bharat Mission (VBM) flight destinations, their numbers, criteria used to shortlist

passengers, cost of the tickets;

(b)y how many grievances were received from VBM passengers, the nature of

common grievances; and

{c) when was the exemption from institutional quarantine for VBM passengers
introduced, how many incoming VBM passengers have been exempted so far, how

many of these tested Covid-19 positive later?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI V. MURALEEDHARAN): (a) The decision on the number of flights and their
destinations is taken by the Ministry of Civil Aviation in consultation with the Ministry
of External Affairs. According to the information provided by Ministry of Civil Aviation,
Air India determines cost of the ticket for all flights under the Vande Bharat Mission,
while airlines operating chartered flights determine their respective price. In the early
stages of the Vande Bharat Mission, our Missions shortlisted passengers based on the
compelling grounds provided by them. A list of these reasons is given in the Statement
(See below). Passengers can now directly book tickets with the concerned airlines

under the Vande Bharat Mission.

(b) Since the implementation of the coronavirus lockdown, the Ministry of

HExternal Affairs has responded to around 31,000 emails, more than 21,000 phone calls
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and around 13,000 grievances on the Centralized Public Service Grievance Redress and
Monitoring System [CPGRAMSs]. After arrival in India concerned state authorities

arrange screening, quarantine and logistics for incoming passengers.

{c) Ministry of Health and Family Welfare issued guidelines for exemption from
nstitutional quarantine for passengers carrying negative RT-PCR test effective from 8
August 2020. However, different states have different quarantine norms. The data on
the number of individuals exempted under the above-mentioned guidelines may be

available with the State Governments.
Statement
Reasons for shortlisting passengers based on the compelling grounds
L Those facing deportation by foreign governments
2. Migrant Workers/Labourers who have been laid off
3 Non-Permanent Residents/Short-Term Visa holders faced with expiry of visas
4 Those faced with medical emergency/seeking treatment for terminal illness

5. Pregnant Women/Elderly

6. Those required to return to India due to death of a family member
7 Tourists/visitors stranded abroad
8. Students if their educational institutions/hostels are closed

) Company Labour

10.  Married couples where one spouse 1s an OCI card holder and other 1s an Indian

national
11.  Eligible foreign nationals as per MHA.
‘Howdy Modi’ event

566, DR. SANTANU SEN: Will the Minister of EXTERNAL AFFAIRS be pleased

to state:

{a) whether it is a fact that the 'Howdy Modi' event in Houston was organised

by a private organization and if so, the details thereof;

{b) whether Government has any partnership in the orgamsation of 'Howdy

Modi' event that happened in Houston in September 2019 and if so, the details thereof;



